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िदनांकिदनांक /Date: 20 June  2025
 
आदेशआदेश/Order

 
िवषयिवषय: "�ोकॉम�ोकॉम लेबोरटेरीलेबोरटेरी, नेशनलनेशनल ब.कब.क ह/ड0लगह/ड0लग कॉप1रशेनकॉप1रशेन �ाइवेट�ाइवेट 3लिमटेड3लिमटेड , नवीनवी मुंबईमुंबई" केके िनलबंनिनलबंन
कोको र4र4 करनेकरने केके संबधंसंबधं म5म5 |

 
Subject: Revocation of Suspension of “Procomm Laboratory, National Bulk
Handling Corporation Private Limited, Navi Mumbai”-reg
 
िदनांक 25 माच7, 2025 के एफएसएसएआई काया7लय आदेश के 8म म5, मेसस7 �ोकॉम लेबोरटेरी,
नेशनल ब.क ह/ड0लग कॉप1रशेन �ाइवेट 3लिमटेड, नवी मुंबई (एफएसएसएआई पजंीकरण सं:या
55/ड;.यू/एफएसएसएआई/2021) का िनलबंन त=काल �भाव से र4 िकया जाता ह:ै

In continuation to FSSAI Office Order of dated 25th March, 2025, the suspension
of M/s. Procomm Laboratory, National Bulk Handling Corporation Private Limited,
Navi Mumbai (FSSAI Reg. No. 55/W/FSSAI/2021) is hereby revoked with
immediate effect:
 
2.यह आदेश स�म �ा�धकारी के अनुमोदन से जारी िकया जाता ह|ै
This issues with the approval of Competent Authority.
 
 
 
 
 

                                                                                               (डॉ.स=येन कुमार पडंा)
(Dr. Satyen Kumar Panda)
सलाहकार (गुणव ा आ"ासन)

Advisor (Quality Assurance)
एफएसएसएआई, नई िद)ी

FSSAI, New Delhi
��त��त/ To

1. Procomm Laboratory, National Bulk Handling Corporation Private Limited,
Navi Mumbai

Copy to:

1. State Food Safety Commissioners (All States/UTs)
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2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

1. PPS to Chairperson, FSSAI (HQ), New Delhi;

2. PS to CEO, FSSAI (HQ), New Delhi;

3. Executive Director (RCD), FSSAI, New Delhi

4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.

5. Regional Director, FSSAI regional Office

6. CITO FSSAI, New Delhi
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